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DEMAND No. 6-MlNISTRY OF COM-

MUNITY DEVELOPMENT AND CO-OPERA-

TION. 

"That a sum not elCc(!eding 
Rs. 27,99,000 be granted to the 
Presidcnt to complete the sum 
necessary to defray the charges 
which will come in cour~ ! of pay-
ment during the year ending the 
31st day of March, 1902, in r"spect 
of 'Ministry of Community 
Development and Co-operatiun'." 

DEMAND No.7-COMMUNITY DEVE-

LOPMENT PROJECTS, NATIONAL EXTEN-

SION SERVICE AND CO-OPERATION. 

"That a sum not exceeding 
Rs. 2,75,57,000 be granted to tr.c 
President to complete th(! sum 
necessary to defrCiY the charges 
which will come in ('ourse of pay-
ment during the year end in;,: the: 
31st day of March, 1962, in respect 
of 'Community Development P1'O-
jects, National Extension Service 
and Co-operation'." 

DEMAND No. llO-CAPITAL Ol1TLAY 

OF TKE MINIsTRY OF CoMMUNITY 

DEVELOPMENT AND CO-OPERATION. 

"That a sum not exceedin, 
Rs. 4,96,04,000 be granted to t.~e 

President to complete the sum 
necessary to defray the charges 
which will come in couse of pay_ 
ment during the year ending the 
31st day of March. 1902, in respect 
of 'Capital Outlay of the Ministry 
of Community Development and 
Co-operation· ... 

18.59& hrs. 

BUSINESS ADVISORY COMMI'ITEE 

SIXTY-THIRD REPORT 

Shri Slddananjappa (Hassan): Sir, 
I bpg to present the Sixty-third Ikport 
of the Bminess Advisory Committee. 

19 hn. 

The Lok Sablta :h(m adjourned till 
Elct)en of the Clock on Frida'll, April 
14, 1961/Chaitra 24, 1883 (S4k4). 




